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THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI):
(a, Atthe ume of the formulation of
the 6th Plan 1980-85) a provision for
development of Vadinar Port with a taken
outlay of Rs. 100 lakhs was incorporated
in the Plan, on the basis of preliminary
justification only. Such Schemes are,
however, taken up only after detailed
analysis is made and their justification and
viability established. Further investiga-
tions have not yet established the full
justification for this Scheme.

() Nill.

(¢) Does not arise.
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THE MINISTER OF RAILWAYS
(A.B A. GHANI KHAN CHAUDHURI):
(a) to(e) A Sta‘ement is Jaid on the
Table of the Sabha.

Statement

(@) In respect of written Examination
conducted by Railway Service Commission,
Allahabad in February, 1982, it was found
that answer shects of about 80,000 candi-
dates had been missing. A supplementary
examination has already been held for
these candidates on 27.11.1983,

(b) The matter is part of a vigilance
enquiry which is in progress,

(¢) The result of the examination held
in 1981 has already been notified for 579
candidates and for tbe remaining the
matter is under examination with the Vigi-
lance Department in the Ministry of
Railways, since some malpracticas are
suspected.

(d) and (¢) As indicated against (¢)
above, the matter is under investigation by
Vigilance Department of the Ministry of
Railways. The Chairman bad been
sgheraoed’ at times by the candidates
(whose names did not appear in the list
notified) acting in conjunction with some
outsiders. Neither the written examina-





